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. Registered Office: 301-306, 3rd Floor, ABHIJEET -V,
fincare Opp. Mayor's Bungalow, Law Garden Road, Mithakial,
Small Financs Bank | Ahmedabad - 30006, Gujarat, www.lincarebank.com
LOAN AGAINST GOLD - AUCTION NOTICE ON “AS IS WHERE 15" BASIS

The below mentionad borrowes's have been issued notices 1o pay their outstanding
amounts towards the loan against gold facilities availed from Fincare Small
Finance Bank Ltd ("Bank"). Since the borrower's hashave failed 10 repay histhelr
dues, we are consirained to conduct an-auction of pledged gold tems/articles
on 21 March 2024 between 11:00 AM - 03:00 PM (Time) 21 below mentioned
branches according to the mode specified theren, In case of deceased bomowers,
all condiions will be applicable to legal heirs. Please note that in the event ol
failure of the above auction, the bank reserves its nght to conduct another
auction withoul prior intimation.

S averto~t AMBIT FINVEST PRIVATE LIMITED

|Carparate O Kanakia Wall Stréal, S8 tooe, & S06-510, Andheri-Kurla Read, Andhesi East, Mumbai-400033
DEMAND NOTICE
Thix Provishons of The Securiisasion and Rocorstraction of Financial Assets and Enforcement of
interestict 20021 TheAct")and The Securiy Inferest{Enforcement) Rules, 2002 The Rules™)
The undersigned baing the authorized offar of Ambit Finvest Private Limited ender the
Actand in exarcise of powers confarred under Section 13 (12) of the Act read with the
Rule 3, issued Demand Notice{s) ender Saction 13(2) of the Act, calling upon the
following borrawer(s) o répay the amaount mentioned in the respective notice(s) within
60 days from the date of receipt of the said notice. The undersigned reasonably believes
that borrower(s) isfare avoidmg the service of the demand notice(s), therelore the
sarvice of nofice is being affected by affixaton and publication as per Rules, The
contents of demand notica(s) are extracted herein below: __
Nama of e Borrower|s)|  Demand ot

od ot Bais | Descption 8 msvable Fregot Paperes Warigoed

E-Auction Branch Details (E-auction will be conducted by using Weblink
https://gold.samil.in)

AKOLA - 23660001076238 23660001445154 23660001538130
23660001620065 23660001641575 | AKOT - 23660001013958
23660001018759 | AMALNER - 23660001615525 23660002085593 |
AMRAVATI - 23660000914210 23660000957798 23660000961580
23660000962268 23660001010223 23660001016403 23660001031543
23660001037873 23660001071927 23660001285864 23660001628961
23660001640157 23660001670020 | BHUSAWAL - 23660000233981
23660000913152 23660000917424 23660000921466 23660000923003
23660000937676 23660000955852 23660001141336 23660001230039
23660001531723 2366000156941 23660001658583 23660001674053
260001677227 23660001923585 23660001924213 23660001930352
23660001985827 23660001968582 23660002033573 | CHALISGAON -
3660000924601 23660000958676 23660001001151 23660001006742
23660001006912 23660001014116 23660001026323 2366000104343 1
23660001045767 23660001073483 23660001402396 23660001553991
23660001566966 23660001568323 23660001595241 23660001616783
23660001634689 23660001642573 23660001658163 23660001660099
23660001674153 23660001824332 23660001835081 23660002024800 |
DHULE - 23660000926257 2366000092676/ 23660000939023
23660002038103 | GONDIA - 23660000611470 23660000945481
23660001082716 23660001541173 23660001 543520 23660001680131 |
HINGNA - 23660000995525 | KATOL - 2366000095058 | KHAMGAON -
23660002022463 | MIRA ROAD BRANCH - 23660001644520
2660002039722 | MUMBAI - MAROL - 23660001669783 | MUMBAI-
KANDIVALI - 23660001850222 | MASHIK - 23660001062174
Z36E0001546644 | NIPHAD - 23660001402276 | PUNE-SATARA ROAD
SWARGATE - 23660001011782 23660001026803 23660001923565
23660002043393 23660002063455 | PUSAD - 23660000937346
23660000942026 23660001655839 | SATANA - 23660001001641
23660001084533 23660001651326 | SHIRPUR - 23660000942766
23660000943184 23660000969535 23660001023459 23660001234592
Z3G60001586588 23660001945933 23660001979839 23660002000825 |
SHRIGONDA - 23660001075420 | THANE - POKHRAN ROAD -
23660002066880 | UMRED - 23660001061656 23660001524626
23660001530514 | WANI - 23660001550666 23660001938337
3660002072838 | WARDHA - 23660001049900 23660001080920 |
WASHIM - 23660001562283 23660001627813 23660001659082 | YAVATMAL
- 23660000918473 |

Mote: The aucton i subject to certain terms and conditions mentioned in the bid o,
which |5 made available before the commencement of auction,

S

Manager

Fincara Small Finance Bank

| d = RF MDA RESURGENCE ARC PRIVATE LIMITED

n 1a Jrd Floge, Firamal Tower, Peninzila Comperate Park, Gangatrao
APiramel Enferpises & | Kadam Mang, Lower Pared, Mumba 400013

Bain Capilal Cradd Parinership | T 02258608500 / 68608501 CIN: UET 190MHZ016PTC 27 2471

APPEMDE] IV-& [PROVIED TO RULE 8i6)]
FUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES
E-gucion sak notice for sale of Immoveable Property under SARFAES| Acl, 2002-read with proviso ta
fube SE] of Sawiily Infensst {Enfarcemant) Rubes, 2002

Motice fn hereby oiven 39 the public n genaral gnd In particular s borrowers and guaranions, defails
wheseol are mertoned bekoe, that the below descrbed Immovarble Property matgaged'changed b
the India Resimenca ARC Private Limbad (India RF/Sacured Creditod, | ssagsion of which has
bieen 1aken by the Authonsed Officer of [rdia. RFSecured Craditor will be sold on A% 15 WHERE 15
BAEIS®, "AS |5 WHAT |5 BASIS" and "WHATEER THERE 15 BASIS" as per tha brisf particulam
mendonad in tha schadude

kame of ihe Accoumd )

Shree Samarlh Enterprises | Rajesh Kaluram Galkwad |
Bomowers | Guardnian

Malan Rajesh Gaikwad

Al that plece and paroel of propaty baing Shop Mas. 4, 5.6 8,11,
12 end 13 codlectivaly admeasuing 153043 an | carps) area on the
G Fioor in "G° building knowm as M. P Square, 5o Mo 64,
Hizza Moo 14, 18 1o 22, Vileoe Marunji, Taluka, Mushi, District Pune
Waharashina - 411 057

Deatais of praperty

Watura of Possession and dale | Physical Possesalon wkan ony 20007, 20032

P al Iy g of e Preaparty] Rajesh Kaluam Gaikwad

Crutslanding Amourd Rz 346,22 387 (Rupaas Threa Crore Forly Six Lash Twenty Twao
a5an 702 208 Thousand Threa Huncred and Eighly Sewen Cinly)

begelher wilh further ntesesl as apoicable incldental expenses,
coats, ehdiges ehe imcirrad ug b the date of payment and realizatian

el
Resane Prica (IMA] end EMD Earnest
Proposad
Hes, Praoperty Deseripilon Resarve E'l'l:l:mi
Price 1|F| HF} |:i.|'| “5.:'
Al shat piece and pareel of |'||'l:||]E|'I§ 7500 000 780000
being Shog Mas, 4, 5,6, 8, 11, 1% and 1 Rugses Riunaes
cotlectively admaasunmg 153943 sq 01 Sapnt :

1 area on e Ground Floor in 53" | SBVENY SRYEn
hui’dfﬁr:nmn auM P Square SNo. B4, | Frelakh | Lakh Fifty
Hizza Mooi4, 18 1022, Vilage Marunjl, | Cnly Thiaugand
Taluks, Mulshi, Distrizt Pune, Only
haharashira- 411057

Bid Imcrease Ardun R, One Lakh Cinly

Lag! dase of subamgsicn al bid O30 2034 iy f:00 nm

DateiTime of e-Auction 04.04.2024 at 12:00 pm

Contact Person far sabe |

ingpaction related queries Sumadh Kambda - 431 B40EBJ100T

“RAWT BNcuriifances § any P knowen encumbrances

“ather than e ancumbvencss mentioned in the tahla above, thers are no encum@ranoes on the
Immoveabla EIHEEW to the best of knowledge of Authorsed Officer of Sacured Creditor. Tha inlending
biddars shouid da their own indepandent dligence ragarding e ancumbeances_ e of the mmoveabls
Propary. The Authoeised Céhcer’ Sapured Crediar shall not be respansiok in any way for any Shird-party

claimaright=/ dues
TERMS & COMDITIONS

1. E-buctiontedding ‘shall ba only Throwgh "Cnline Electromic Bidding” through the wabsils
hiitps:'wwew barkeucions n. Bidders ame advised o go throwgh the wekeite for oetaied farms &
pragess balore taking partin the e-Aucion sala proceedings.

2. Trepregey & prapery documenis can be inspectad, with pror appamiment with Authonzed Offtcer
anarbefore e date fore-fuction merfoned

4 The Immaovable propary wil nol be sold befow the Reserve Price {RP} end accordingly’ the
partcipatng hidders ara mvibad o bed moea than the BP ard may erhance $hair offar Surhar dunng
auclion process.as spacified by the agancy conduciing lha auctionLa, Mis4Ciesurm

4, Theardaresiad bidders bafors the last date & time of submission o the Bid ahed subimit thear Eameasd
Moy Dapoait {EMD) o Elera ResslutionAdwaors LLP, duly authanzed servce provides of india RF
altheir ofice st AWFIS, Unit no. 304, % Floor, Acanl inspere BRE. G Biock. Bandra Kurla Comalax,
Mumibai- 40051 throogh Demand DrafWEFTARTESPAY ORDER in fawor aof “india Resurgencs
ARG Trust 11°, HOFC Bank Limited, Accaunt Mumber- STS00000340659, IFSC Code: HOFCOMI00ED
paysbleat Mumbal Pleasa nols fhal tha Chegues shall notibe sccepiad as EMD amount

A Inlerested  bigddr shall subil cogy of e faliowing decuments with Mr, Harghweard han Badam |
WMokl Mo, QBIS05R003 1 harshaarihenEhabaes cain)-

ap Phebocogy of Damand Ceai'RTGEHERT! PAY OROER delsils towands EMD amount.

b} Seitatiested phalocopes of KyCs and address proal such as PAN Card, Yoler 1D Card' Driving
Licensal Pasapart Aadhar Cand el

) - Bidders Mame, Condact Mo, Addrass, e-mail 10

dp Backder's accour detals Toronling refund of EMD

6. Posl ragisiretion  [dne Sma) by the biddee, the inlerested: bidder may uplosd the detals of
afcrementianed doctmants oo e Web Panal, ‘

T, Ishall be the ckiigabon of the praspedlive bidder o el onling fraining on E- Auclion from e agency
oondisting fhe suchor'service pravider ramely Miz dClosure, Hyderabad, hedpling Mo
GR14 20006 2 E5EE and e mal: Floktiankasucions in, Contac Parson: M Artll Dag - B142000725,
amal afibibankauctians. in dinng iheworking Raies Trom Monday o Friday. Nesthar the Authorsed
Oifficen’3ecured Cradilor nor the agency conducting awction shal be abie or any Intemed Netaerk
pradilenm and the stenssiad tidders i engura that they are techrically web ecupped for partic pasing
rihe a-Auction event.

8, Ordy buayars hoiiding vabid KYC, addrass proof. user IDV Passeand and canfimmed payment of EMD
thraugh argy al e made menioned abows 7 fevoral "Ind Resurpeacs ARG Trest 11 shall be sligibia
lor participativg in th -Auclion pnocess

9. During the Onlre Inler-se Bidding. Bidder can improve their Bid amownt 3 per the 'Bid Inoreaza
Amoint' (3 indicabed biy the agancy -:;:rdu::ljnﬁ_'lel:e BLCHON na.rnellg s 4 kastra) or ils mullipks. in
casa b s placed during dhe lest & merutes of the dosing ims of the e-Auction, the closng time wil
automatica ;EEE extended for § minutas (gach tima bl e desure of e-Aaction process), othanwiza,
1 suriomatically gl dosed, The biddar whe sibmits mg:j‘gi'as‘. bl amounid {not babow the Reserva
Prica) cn the chasare of the-e-Auchian process shal be dadared ss tha highest bidder by the sgancy
nI:IdinE auctiors. The Authorzed Oficer past werificafion of the documants and othar information
shall thersafiar declars such highest bidder a5 successhul bidder ard shall conferm the sala in his
Tavour subject o confirmation by tha Secured Cradilor,

10, The EMD of e auccessiul biddarahall be ratained towands pat sale consideration and the EMD of
unsuccassul biddess shall be refunded, The EMD shalinol baar any indenest

1. The suctassiul baddarshall immedialahy padq' Z5% cf theramound of sale prce [inclusim of lhaeameas]
mpfay aksady daposibid] on fhae same day or nel laber han nsad warking day from e date o
canfimnalion of sale in fwoe of Secued Coedilar in ihe account as menlioned herginabee, Tha
balance 75% ol e sale price shak be paid an or belore 158 gy al Gonfirmadon o sabear wilhin S0
bk pewiod &3 aqnsed upan in weiling bebasin b purchaser and e Secired Grediar, which
shalinal inase excesd hrae mants

12. Ini lhe eazeof defanit of i within the prascrbed ime menbianed above, the emounts deposited by
fha purchaser shall ba toreiled by the Secured Credilor and the proparty shail be rascld by the Secuned
craditar. &l the claimes and rights cyer tha prapany of $ha defaufting purchaser shall slend forfeited.

13, Onee the terms af the paymends mentipred above have béan somplied, the Authorsed Offices shall
manecatificate of sale of the mmenable praperty in Bvar af the purchages

14, The purchaser shall bear the applicable slamp dufies:! eddifional stamp duly! transfes charges, faes
alc. and also all the statulony nan-ssafutory dues, laxes, mias, assessmant charges, Taes elc, owing
tamvbodyinrelation lofha property

15, TheAuihonzed Officarinits sole clscelon may ascept of rejectany bid, sdoum’ posipone! cancel the
&-Auchon withaut @y phoe natice and without a3signing any reascn thereot.

16, Thebidders ara adwsad ngofrough the dedsied Terms & Condifons of e-Auchon Process avalabie on fa
‘b porial of htpswie barkaucions in, beloresubmifing theibics and Rking partin the e-Aucthon

{7, Specialmsincticre: Bidding in the (gt moment should be aynided. Maither the Secured Creditor nor
Serdce provider wil be responsibée for any lechrical lapsed power or imemet falure ele. In ondar o
aunld such cantingent siuations bidders are requeesiad b eraure that they are technically well
aguipped grid have &l sllernstives such &s & Gupply back-up ec. =0 that they are able o
grcumyent such siluation and ara abie o patticinate inlhe anlna Intar-5e Bidding, succassiuly

18, Mobwshstanding anfhing (e e contany conlained hereinabave, B ihe bargwer hat pad ha
outstanding amount alang with jure inberest compulable I e dade of payment m full sy G
bl thae date of pulibeaton of ik molics for pulle auction, i such an even!in s of seclion 13
[B) ol SARFAER] fef, 3002, the Secdned Crediar shall ned ransfer the Seared Aszats by way of
Eaze ssignmentorsale 2df.

Date: 13002024 ) Authorised Officer
Place: Mumbai India Resurgence ARC Private Limited

1. BHAWANI oo ‘PLOT MO. 36 AREA ADMEASURING ABOUT
IHARDWARE 09.03.2024 12487 80. FT. L.E. 231.13 50. MTRS., OUT
2. LADA RAM Ais. 21,72,994.82/- \oF SURVEY NO 275/14/1/1, SATHE WASTI,
3. INDRAVATHI (Rupees Twenty || GHEGAON, PUNE CITY, PUNE,

Lan Nos. One Lakhs Sevenly UTTERESHWAR NAGAR, GALLI NO 7,

PUNDOOODDOT9581 Two Thousand NinelgACKSIDE UTTERESHWAR MANDIR, PUNE
Hundred Ninety \CiTy MAHARASHTRA — 411047,
Four And Eighly 'BOUNDARY OF THE SAID PROPERTY :

Two Paise Only) As INORTH : ROAD SOUTH : PARKING EAST :
On:09.03.2024 'ROAD WEST : SHOP ND. 02

1.MAYUR 09.03.2024  'FLAT NO 301, 3R0 FLOOR, OF AN AREA OF
CONSTRUCTION  |Rs. 23,87,779.52/- ‘644 50. FTS., CARPET AREA |.E. B37 50
2. MAYUR SHIVAJI | (Rupees Twenly FTS. BUILD-UP AREA+ TERRACE OF AN
POKALE Three Lakhs Eighty [AREA OF 213 $0. FTS. TOTAL SALEABLE
3. KADAMBARI Seven Thousand [AREA IS 1050 S0.FTS., ALONG WITH ONE
MAYLR POKALE | Seven Hundred |COVERED CAR PARKING IN THE SCHEME
. Seventy Nine And KNOWN AS “SHIV MANGAL RESIDENCY™,
PUNODOODDOIITSE) iy Tigo Paise ]ESI.IFI\IE'I' NO. 13 HISSA NO. 10/ 1, LIMAYE
Only) As On :  INAGAR, DHAYARI PUNE, TAL -HAVELI,
09.03.2024  |MAHARASHTRA - 411041, BOUNDARY OF
HE SAID PROPERTY : NORTH : PROPERTY
OF VENKATESH DEVELOPERS SOUTH : PMC
‘DPEN PLOT EAST : 20FT. WIDE ROAD WEST
. PMC OPEM PLOT
1.SWAMI KRUPA 09.03.2024  [RESIDENTIAL BUILDING COMPRISING
[KHANAWAL Rs. 21.,67,860.71/- [GOURND + 15T + 2ND FLOOR, PART
2. SAVITA (Rupees Twenty SITUATED AT SURVEY NO. 78/3,
GAJANAN One Lakhs Sixly (BHAIRAVMATH NAGAR, MALUE PIMPLE
KATANGALE Seven Thousand (GURAV, TALUKA HAVELI, DIST- PUNE.
3. GRJANAN Eight Hundred [MAHARASHTRA - 411 027. BOUNDARY OF

VITTAL KATANGALE| gjy1y And Seventy THE SAID PROPERTY : NORTH : ADJOINING
Lan No. Dne Paise Only) (PLOT SOUTH : ROAD EAST : ADJOINING
PUNODDODOOS3236) < 0 09,03 2024 [PLOT WEST : PLOT OF MR. DHAVANE

1.VARAD 09.03.2024  [FLAT NO. 04, 2ND FLOOR, AREA
‘EHEEHEEHE Rs. 23,83,069.57/- ADEMEASURING 316 S0.MTRS., ASHRAY
2 SWATI SUHAS | (Rupees Twenly BUILDING, SURVEY NO. 8 HISSA NO.
GHUMARE Three Lakhs Eighty [1/2/39, YASHWANT NAGAR, AMAR HOTEL,
3. SUHAS Three Thousand KHARADI, PUNE, PUNE CITY

SHESHRAD Shrly Nine And  MAHARASHTRA - 411014. BOUNDARY OF
(GHUMARE Fifty Seven Paise [THE SAID PROPERTY : NORTH : STAIR

; Hig:_mﬂ Only) As On  [TERRECE : SIDE MARGIN EAST : SIDE
Hrrhp 09.03.2024  MARGIN WEST ; SIDE MARGIN

Lan No.

PUNDDOODODT4445

The borrowers) are hereby advised to comphy with the demand notice{s} and to pay the
dernand amaunt mentioned thergin and hereisaboye within 60 days Trom the date of This
publication tagether with appdicable interest, additional interest, bounce charges, costand
gapanses il the date of realization of pavmend, The borrgwern(s) may nota that AFFL 53
secured creditor and the kean fzclity. availed by ihe Borrowar(s) is a secured delt apainst
the mmovable proparty/properties being the secured -asset{s) mortgaged by the
borrower(s), Inthe event borrower(s) are failed to dischargs their liabdlitias i full within the
slipulated tiree, AFPL shall be entifled to exercise alf the rights under Zection 13(4) of the
ACl 10 take possession of the secured asselis) including bul net imiled 10 transtes the
same by way of sale or by invoking any other remedy avadable underthe Act and the Rulss
thereundar and realize payment, AFPL is also empoweared to ATTACH AND/OR SEAL the
secured assefls) before enforcing the right to sale ortransfer, Subsequent tothe Sale of the
sacured assel(s), AFPL also has aright to inltizle sepasate legal proceadings to racover the
balance dues, in case the value of the mortgaged properbes is insufficient to cover the
diees payable 1o the AFPL Thes remedy 15 In addition-and mdependent of a0 e other
rermedies available to AFFL under any other faw, The attention of the barmawer(s) s inviied
o Section T3(8) of the Act, inrespect of fime available, fo redeam the secured assats and
further to Section 13013} of the Act, whereby the bofrowesris) are resirained/prohibied
from disposing of or dealing with the secured asseils) or transfering by way of sale, lease
or atherwisa (other than in the ordinary course of businass) any of the secured assatis),
withaut prior written consent of AFPL and non-compliance with the above is an offence
punishable under Section 29 of the said Act. The copy of the demand notice 15 available
with the undarsigned and the borrower(z) may, fthey so desire,_can collectthe same from
the wineersegmad o dm working day doureng norrmal dfce bours.,

oil- Prashant Ohal Authorsed Officer
Ambit Finvest Private Limited

Date: 16:03.2024. Place: Puna

SVC CO-OPERATIVE
BANK LTD.

Head Offlce : SVC Tower, Jawaharial Nehru Road, Wakola, Santacruz (E),
Mumibai 400 055 TEL.: 022-71990995) 71099975/71909970,
Regicnal Office : 303, 3rd Floor Chinfamani Prde, Near City Pride Thaater,
Fodhired, Pumse - 411038 Tal: 823700607 /823704607 2823700607 3/6074

POSSESSION NOTICE

Whereas being the Authorised Officer of SVC Co-operative Bank Ltd.,
under Sacuntization & Reconstruction of Financial Assels and
Enforcement of Secunity Interest Act 2002 and as amended by the
Enforcement of Security Interest and Recovery of Debts Laws and
Miscallanaous Provisions ({Amdt ) Act, 2016 and further amended by the
Sacurty Interest (enforcement) (Amendment) Rules 2018 and in
exercise of powers conferred under Section 13 (12) read with Bule 3 of
the Securily Interest (Enforcameant) Rules, 2002 issued Demand Motice
dated 26.10.2023 under Section 13 (2) of the said Act calling upon the
borrowersimortgagorsiguarantors (1) Mr. Dilip Kacharu Jamdar,
Flat no. 27, Raghukul Plaza, Dpposite Akashwani, Pune Solapur Road,
Hadapsar, Pune 411 028, Address 2:- Atharva Bunglow 5. No. 204,
Hizza No. 681, Property Mo, FMM220000889000 Final Plot Mo. 50, 17 M
Mali Raod, Bhagirathi Nagar Hadapsar, Pune- 411028 Address 3:- Cio,
M/s, Kiran Enterprises Flat No, 2, 1st Floor Pandurang Kripal, Sr. No.
201, Mear Saibaba Mandir, Orent Garden, 17 Y2 Nali Road, Bhagirathi
Magar Hadapsar, Pune- 411028 (2) Mrs. Rajeshree Dillp Jamdar, Flat
na, 27, Raghukul Plaza, Oppaosile Akashwanl, Pune Solapur Road,
Hadapsar, Pune 411 028, Address 2:- Alharva Bunglow 5. No. 209,
Hizza No. 681, Property Mo, PM/20/00889000 Final Plat No..50, 17
MNall Raod, Bhagirathi Magar Hadapsar, Pune- 411028 Address 3:- Clo.
Mz, Rajdeep Solar System, Flat No. 2, 25t Floor Pandurang Kripal, St
Mo, 201, Mear Saibaba Mandir, Orient Garden, 17 2 Nali Eaod,
Bhagirathi Nagar Hadapsar, Pune- 411028 (3) Mr. Satish Vasant Nage,
Flat no, 305, Sai Villa, 5. Mo, 166728, Malwadi, Tupe Nagar, Hadapsar
Pune 4110258, Address 2:- Clo. M's. Champions Pools; Flat no. 27,
Raghukul Plaza, Opposite Akashwani, Pune Solapur Road, Hadapsar,
Puna 411028 o repay the amount mentioned in the said MNotice being
Rs.35,43,484.47 (RupeesThirty Five Lacs Forty Three Thousand
Four Hundred and Eighty Four Paise Forty Seven Only) as on
30.09.2023 plus interest at contractual rates and expenses from
01.10.2023 onwards until the date of payment, within 60 days from the
date of the sald Molice.

The borrower and ofhers mentioned hereinabove having failed to repay
the amount, notice is heraby given to the borrower and others mentionad
hereinabove in paricular and to the public. in general that, the
undersigned has taken symbolic possession of the property described
harein below in exercise of powers confarred on her under Section 13 (4)
of the said Act read with the Rule 8 of the said Rules on this 13th March
2024,

The borrower and the others mentioned hereinabove in particular and the
public in genaral are hereby cautioned not to deal with the property and
any dealings with the property will be subject to the charge of SVC Co-
operative Bank Ltd., for an amount of Rs. 35,70,636.47 (Rupees Thirty
Five Lacs Seventy Thousand Six Hundred Thirty six and Paise Forty
Seven only) as on 29.02.2024 plus interast at the contractual rate
and expenses, costs and charges incurredio be incurred from
01.03.2024 onwards until the date of payment.

The BorrowersiGuarantor's/Mortgagor's attention is invited to
provisions of sub-section (8) of section 13 of the Act, in respect of
time available, to redeem the secured assets.

DESCRIPTION OF THE PROPERTY

All that piece and parceal of residential construction admeasuring About
1372.54 5q. FL ije. 127.56 8q. ML (Buill up) constructed on-land along
with the land admeasuring 200.00 Sq. Metars |.e. equivalent lo 2152 Sq.
fi. bearing 3, Mo, 2089, Hissa Mo&/8/1, Final Plot No. 50, bearing
Municipal Property Mo, PH1220000885000 Situated at Village Hadapsar,
Taluka Hawveli District Pune within the registration jurisdiction of
Sub Registrar Haveli and within the local limits of Pune Municipal
Corporation, Which iz bounded as under:-

East:- Properly of Mr. Kumbhar, West:- Plol No. 45; North: - Road;
South:-Plot No. 45;

Place : Pune
Date : 13 March, 2024

|Nhit-Shabe Schoididai Hank)

EEID TR

{Authorised Officer)

\l. .. .

THE KALYAN JANATA SAHAKARI BANK LTD.
MULTI-STATE SCHEDULED BANK

Head Office « * KALYAKNAM _ASTU® Om Waykrishra Apariment

Acharwadi Road, Kalyan (W), Dist. Tharg 42131

Puna Reglonal Office. Mabamhi Karve Siree Shikshan Sanstha, Karse Magar,
Wiane, Pune 411082
v kalyanjanala.in

CORRIGENDUM - POSSESSION NOTICE OF SECURED ASSET

Thig is wilh relerance o ha POSSESION NOTECE lor the Aflc Mis Shres Makar
Engineering Private Limited published o this (Fmancial Express] newsgapes on
24022024 for possesson of secured assef under SARFAES] Act, 2002,

I this Motlce Guarantor Mo was wrongly published as Mr. Sharad Remehandra
Pawar inetead of Mr.Vijay Kachardas Shinde, Pleasse read the same as Mr. Vijay
Kachardas Shinda,

Crbver delails reman the same,

Date: 15.03.2024
Place: Punea

Avithorised Officar
The Kalyan Janata Sahakari Bank Ltd.

@KHF Karnataka Cooperative Milk

Producers' Federation Limited
Kmf Complex, Dr. M.H. Marigowda Road, Bangalore - 560 029
Phone: 080-26096832 /910, Fax: 080-25536105
E-mail: purchase@kmf.coop

IFT NO.: KMF/PUR/Tender-639/2023-24 Date: 15.03.2024

SHORT TERM TENDER NOTIFICATION

(Through e-Procurement Portal)
The Karnataka Milk Federation Ltd., Bangalore invites
tenders from eligible tenderers for providing services for the
following iterm:

[il:; Name of the ltem Quantity EMD (Rs.)
1 |Manufacturing and supply | Single job work ' 72 000/-

of Dosa & idli Batter under as detailed
MNandini brand including in tender
storage, Marketing, document.

distribution till retailers for

a period of one year.

Tender Document may be downloaded from e-procurement

website: hitps://kppp.karnataka.gov.in.

Date of commencement of tender from 15.03.2024. Pre-bid

Meeting Date: 22.03.2024 a1 11.00 a.m. Last date for Uploading

of Tender on or before 30.03.2024 up to 5.00 p.m. Date of

opening of Tech. Tender on 01.04.2024 at 11.00 a.m. Date of

Commercial bid opening After technical evaluation.

Other details can be seen in the tender documents,

For Karnataka Co-Opp. Milk Federation Ltd.,
Sd/- DIRECTOR (PURCHASE)

NOTICK

This & to inform that, | Bhavarlal Kundan Jain owns shares as describad
in Schedule hereunder. The cerificales of the said shares have been lost/
mispiacadidestroyed and | have apphbed to the company for issue of duplicate
share cerificate(s} in Beu thereof, Any person(s} who has /have claim(s} on the
sakd shares should lodge such claim(s) with the company’s registrars and transfer
agents viz Kiin Technologias Private Limited, Selenium Tower B, Plot Ma: 31-32,
Gachibowh, Financial District, Nanakramguda, Hyderabad - 500 032, within 15
days from the date of this notice Tailing which the company will proceed (o issue
duplicate share cerificate(s) in respect of the said shares in the name of Mr.
Bhavaral Kundan Jain,

Schedule (Certificate Details)

Share Certificales bearng no(s) 8560, 21303, 36608 102266, 102267,
204853, 204854, 204855 204856 for 400 shares beanng distinclive
no.(sIB22776-822810, 1126319-1126333, 1845182-1845231, 3652039-3652138,
J652089-3652138, TI21937-T322136 standing in the namefs) of Bhavarisl
Kundan Jain in the books of Mis, MAHARASHTRA SCOOTERS LIMITED

Place: Pune Mame(s) of the shareholder(s)
Date : 16/03/2024 Mr. Bhavarlal kundanmal jain

THH el Alehid AT SRR AIERIH Sha(auard 3d i, @refiel IRRTErd
TS Shetet! fHessha &1 oft, e TetTeres RAwTsT, MEUR - ¢ e wea,
A -aﬁmﬁwﬂ@,ﬁ?géa,gﬁé- 00007 I T Heh!
T I T8 Afgard oM. WS Hoohd T 1R¥TeT . shi= 1. R
AT BRET U A J el shel ST a4l Faear=t s (MOU)
feiaR R2/0%/2033 STl feTgH fReial 31R. ATTIR o, &= ety faers
T SR AT A Hiergel / foiR Tehn Wiehrele 3.

T . = e RS © SehEReiRyol R fHeshder
FHIVTETET T FHIAR! ToFh TG JA1E e d IR Heshdrar SaeR
YU FIe SR STed ST WISTR Hifedt ST SIRIAT Tosiel 31,
T TR THeoehd el RIUTE! ShIvTATe! d FHETTR] TEITHT S8R STera
Taeh A IR SRR F feaese FHfor st Fad 9 9e2 41, &5 Terees
RIS AT SIeT &THiAT edt I 712, T AW SR hivht | fHesshdiered
FRIUATE! & FHracdTe! TEUrHT s d feada A Shedmy et <& o
feagay aRRTERie foshiler a oR TR T SIRTATR SEHehRe TGN
TR 9 AR RG], FHSeds! TR ACI0R ATal AT Hig ST,

URTY : firessha auid :- THE 0, e el 1. gael, 57, gor aaa
Tl IR el I SR o YOI TR S et e Hiet
STEITet! 1. gaet, 7. o1 Jefiet e . 93¢y e . & ( wiie . 2§ THwe
-3 THIUN) IR &5 oo B 3R AN 37fHeh UICENIH oo T 02 3R
3T8 THT oo B ¥o 3T AT 3THK oo T84 T, & oo, Sl

qu, &« qu/e3/0%% APV, KIRAN WAGAJ

OFFICE : 1, Nakoda Court, Near Canara Bank Regional Office, Shivajinagar,
Pune 411005. Phone :- 020 25510359, Email :- advkiranwagaj@gmail.com

U. P STATE SUGAR CORPORATION LTD.

VIPIN KHAND, GOMTI NAGAR, LUCKNOW-226010
Ph. No. D522-230T826 /28 www.upsugcorp.in

DEHU ROAD BRANCH
o P Vrundavan Building, Near Telephone Exchange,
SONS S5 M 2 Dehu Road, Pune 412101
Fertakl wmehiiey s vl Part il
APPENDIX-IV
[See Rule 8 (1)]

POSSESSION NOTICE
(for Immavable Property)

Whereas
The undersigned being the authonsed officar of the Bank of India under the
Securitisation and Reconstnection of Financial Assels and Enforcement of
Security Interest Act. 2002 and in exercise of powers conferred under
Section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules,
2002 issued a demand nobice dated 30/09/2023 calling upon the borrower
Mr. Santosh Ramesh Kumbhar to repay the amount mentioned in the
niotice being Rs.48.24 Lakhs + uncharged interest within 60 days fromthe
date of receipt of the said notice.
The borrower's having failed to repay the amounl, notice is hereby given 1o
\he borrower and the public in general thal the undersigned has laken
possession of the property described harein below in exercise of powers
conferred on him under sub-section (4) of section 13 of Act read with rule 8 of
the Security Interest Enforcement Rules, 2002 on this the 12" day of March
afthe year 2024,
The bomower in particular and the public in general is hereby cautioned nof
to deal with the property and any dealings wath the property will be subject to
the charge of the Bank of India for an amount Rs.48.24 Lakhs +uncharged
interest and interestthereon.
The borrower's attention is invited to provisions of sub-section (8) of secton
13 of the Act, inrespect of ime available, to redeem the securad assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

All that part and parcel of the property consiting of Flat Ne. 203, Znd
floor, admeasuring about 63.917 sq. mirs. i.e. 1004 sq.fl. along with
terrace admeasuring about 5.203 sq.mtrs in Gaurav Pride building
situated on 5.No. 121, Hissa No. 2151, 2141, 211, Gaon Mouje, Wakad,
Tal. Mulshi, Pune - 411057. Property is in the name of Mr. Santosh
Ramesh Kumbhar who is applicant in the account.

Bounded;
OntheNorthby  : Open Space
Onthe Southby  : Emergency Staircase & Passage
Onthe Eastby : Open Space
OntheWestby  : Staircase & Flat No. 202 -
5d/-
Date - 12.03.2024 Chief Manager
Place : Pune Authonsad Officer

FORM B
PUBLIC ANNOUNCEMENT
[ Regulation 12 of the Insolvency and Bankruptey

Board of India { Ligmdation Process) Regulations, 20016
FOR THE ATTENTION OF THE STAKEHOLDERS OF

DANESITA PHADNIS FOOD INDUSTRIES LIMITED

PARTICULARS DETAILS

|, |NAME OF CORPORATE DEBTOR  |DANESITA PHADNIS FOOD INDUSTRIES LIMITED

& | Data of Incarporation of Corporate Debdor | Febnaany 4, 2011

4. | Autharily undar which Corparale Deblor | Registrar of Companias, Pune
i= IncoparaledRagislerad

8. | Corporate ldentiy No: ( Limhed Labiity | UIS500PRR01TPLC135454

Ideritibeation Mo of Corparate Debloe

§. | Address of the registered office. & pringipal| "Halpanricsh”, 2nd Floar, S M 481100 D.P. Road
nffica [if ary) of Corparase Detrar Kary Nagar, Pune, Maharastra-411052

b, | Db of closure of Insalventy February 23, 2024
Regolufion Process
7. | Liguidetion commencament dase Fediruary 23, 2024
of Carparate Dabtor Order receved an 12.03.2024)

Mr. Vishal Ghisulal Jain

Regn, Mo IBSUIRA-G0P-PO0 19701 T- 201800742
AFA Walid Bl 2 31 -Dec- 7024

D-1902, Paim Beach Residercy, Amey CHS Lid,, Figt
fla, 24-29, Sector-4, Mend (West), N Mumbai,
Maharashira=+0708

Email | wishalresolvagroup oo.n

(Mo coraspendance on this)

Civy. Resolvi-IPE Provase Limiled, Office Mo V3073,
Mishar Business Park, Sacior-28 Vashi, Mavi Mumtak-
{00E Email: dpft@reschvegroup co.m

11 | Last date for subenission of Claims April 11, 2024

Matice is hemeby given thef the Mational Compary Law Trbunal (Mumiiai Banch) has erderad the
cammencemant ol fiquidation of Danesita Phadnis Food Industries Limited on Febroany 23, 2024
The slakehoidars of Danesita Phadnis Food Indwstries Limided ars hanaby caled upan to submit fheir
ciaims with proot an or befors April 11, 2024 1 he Limsdabor al the addrass menfonad against dam Mo 140

Thi franceal orecdans shal submil Fer calmes wilh prool by alaclrame means ooy, ALather cradilors mey'
sibret theclaimes with the proofin persan, by postarby elacinonk: messns

Subemission af false or misheading proef of claims shall sftract penaithes,

Furher, in case a staehokder does not submit its: claims duwing She liquidetion process, the dams
submitiad by Such a stakeholder, and duly caliaiad by the infenm resciution profsssional or resolution
prafessianal, a5 thecase may e during b corporaleirzolvency resclull tr prosess under the Insabwenty
and Barsruptcy Boand of Indla dnsolvency Resolution Process for Corporate Parsans) Regulations, 2016,
shall be deemead fo be submilted urdersaction 28 Sl

Vishal Ghisulal Jain

Liguidator, In the maltar of Danesita Phadnis Food Indusines Limijad

CIN: U15500PN2011PLCT3B404

Regn. Mo, [BEIPA-001/1P-B00d 19201 7-18/10742

AFA Valid Upto: 31-Dac-2024

Communication Address/Emall; Dfice Mo, V3073, Akshar Business Park,
Sactor-25, Vashl, Navi Mumba-4007T05

Emall; dpfili@resolvegroupcoin

Registéred Address/iEmall: D-1302, Palm Beach Residency,
Amey CHES Ltd,, Plod Mo, 24-29, Secior-4, Nerul West,

Mawi Mumbai, Meharashira - 400706

8. | Name & Regisiration Mumber of igohercy
Pralessional acting as Liguidalor

4, | Address and Email af tha Fquidator
as reqishared with fhe Boand

10| Agdress ard 8-mail fo°be used fr
comespondends with te liquidator

=y

Date : 16032024

Place - Mumibsi Emiail: vishal@resalwegroup.cain

financialexp.epapr.in

Email : upstatesugarcorporation®gmail.com
Ref.Mo.: PC/SSC,/ CHHATA 1,/ 1627 Dated ; 15.03.2024
INVITATION OF EPC E-BIDS
FOR ENGINEERING, PROCUREMENT AND CONSTRUCTION (EPC) FOR SUPPLY,
ERECTION AND COMMISSIONING OF 3000 TCD [EXPANDABLE TO 4900 TCD)

SUGAR MILL PLANT WITH CIVIL WORKS ALONG WITH OPERATION AND

e s T e e s

UPSSCL annuls the process of Invitation of e-Bid for establishing
aforesaid plant published on 20.01.2024.

UPSSCL invites Engineering, Procurement and Construction (EPC) e-
bids for supply, erection and commissioning of 3000 TCD (expandable to
4900 TCD) Sugar Mill Plant with Civil Works at Chhata, District Mathura,
(U.P.) unit. The bidder will also operate and maintain Sugar Mill for 03
(three) years from the date of start of commercial production as per the
Bid Document. Bid Document containing details of scope of work,
eligibility criteria, technical specifications, other terms & conditions and
draft agreements etc can be downloaded from www.upsugcorp.in or
wiww.etender.up.nic. in. Bidders are advised to visit site to assess the
actual conditions of the project site. Interested Bidders may submit their
e-Bid on the e-tender website www.etender.up.nic.in as per conditions
given in tender form upto 02.05.2024 till 5:00 PM. e-bids shall be
opened on 03.05.2024 at 12:30 PM. Managing Director, UPSSCL
resefvesthe rightto reject any/ all tenders without assigning any reason.

MANAGING DIRECTOR

CORRIGENDUM NOTICE
For Attention of Eligible Bidders in the angoing liquidation
process of Mudhai Dairy Private Limited
MUDHAI DAIRY PRIVATE LIMITED
CIN: Ul 212PN2008PTCA 32796
(Under Liquidation w.e.{. 08, 12.2023)
This Comgendum supersedes the eadier public announcement as issued by the
undersigned regarding E- Auction of corporgte debtor as going concem iz,
Mudhai Dairy Private Limited {In liqudation) published on 11" March 2024, It is
hereby informed that in terms of Clause (1F) of Notificafion IBBIZ2022-
ZHGNREGDS, dated 16th Seplember, 2022 tha corracted timealine Tor conduct of
E-Auction of corporate deblor as goeng concarn stands as under:

The rescheduled date and ime for depasit of EMD i5 as follows:

Drate‘amd Time of E-Auckion 1104, 2024 = 12:00 P.M, to 5:00 P
Last Date for subméssion of 26032024 - 500 PM

Eligibility Documants

Last Date for deposit of EMD amoun

Origanal Date 25032024

cormected to 09.04.2024 - 12:00 P.M.
30.03.2024

31.03 2024 to 08.04.2024 -

Prios appointment has to be got from
the Liquidator — Mobile - 0833866332

The ofher contenis and terms of ihe E-Auction remains the same. The Liguidation
Process Mamorandum (revised) can be obtained by the efigible bidders by sending
the requisition at cirp.mudhaidairy@gmail.com or same can be access throuwgh
E Auction Platformi.e, hitps.eibcvoting.com/upcoming_auction php Sl

Dinash Gopal Mundada
(Liguidatar)
Mudhai Dairy Private Limited

Diate of daclaration of Qualified Biddars
Inspection Daie and Time

Date: 16.03.2024

Place: Pune IBBUIPA-D01/IP-POO286/2017-18/10530
qﬁiﬁr# Union Bank Karve Road Branch
e ""m i . 21/2 Karve Road Pune

E-mail ID:ubind5337004@unionbankofindia.bank

POSSESSION NOTICE

Whereas, the undersigned baing the authorized officer of Union Bank
of India, Karve Road Branch, 2172 Karve Boad, Pune-411004 undear the
Securifisation and Reconstruction of Financial Assets and Enforcement
Security Interaest (Second) Act, 2002 (Act No, 54 of 2002) and in exercise
of powers conferrad under Section 13(12) read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a demand notice dated
04.12.2023 calling wpon the bormower Mis. Avs Fitness Llp
(Borrower's), Mrs. Savita Shivanand Hulyalkar {Partner) and
Mr. Shivanand Pargonda Hulyalkar (Partner & Property owner) {o
repay the amount mentioned in the nofice being Rs.10,81,999.75
{Rupees ten lakhs eighty one thousands nine hundred and ninety
nine and seventy five palse only) within 60 days from the date of receipt
of tha said notica.

Thea barrower having failed to repay the amount, notice is hereby given to
the bormawer and the public in general that the undersigned has taken
Symbolic Possession of the properly described herain below in
exercise of powers conferred on him/fer under Section 13{4) of the said
Act read withrule 8 of the said rules on this 15" day of March 2024,

The borrower in parboular and the public in general is hereby cautioned
not to deal with the propery and any dealings with the property will be
subject to the charge of the Union Bank of India, Karve Road Branch
for an amount Rs.10,81,9958.75 (Rupees Ten Lakhs Eighty One
Thousands Nine Hundred And Ninety Nine And Seventy Five Paise
Only) and interest thereon.

The borrower's attenfion s invited 1o provisions of sub-section (8) of
section 13 of the Act, in respect of time available to the borrower to
radeam the secured assets.

Description of Immovable Property
Al that part and parcel Flat Mo, 5 & & at GTS Mo, 40,5ub-Plot No. 3,
Manik Prabha Apariment, Prabhat Road, Off Karve Road, Pune 411004
within the fimit of Pune Muncipal Corporation, Taluka Hawveli, District

Fune. Boundaries of the Property : East : Flai Mo, 5, South : Open
Zpace and Staircaze, West: Open Space, North: Open Space.

Date : 15/03/2024 Authorised Officer,
Place : Pune Union Bank of India

Pune
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